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20.7.84 at Delhi Airport for attempt to 
smuggle 3 revolvers alongwith 450 cartrid­
ges and other misoeilaneous goods.

(b) and (c) Yet Sir; a raid was con­
ducted by Chaddigarh Police at his resi­
dence at Chandigarh. One SBBL Oun, one 
SBBL Rifle, One Pistol and large amount 
o f am munition of various types and 17 
arms licences were found.

(d) The Customs authorities at Palam 
have not been permitting free passage of 
arms.

(e) In view of (d) atx>ve, does not 
arise.
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Rerampiog of Tea Trading Corporation of 
India

♦379. SHRI K. 
Will the Minister ^f 
pleased to state

RAMAMURTHY : 
COMMERCE be

(a) whether the high powered official 
team beaded by the Director in his Minis- 
trg has submitted the report on the 
revamping of entire administrative set-up 
o f Tea Trading Corporation of India; and

(b) if so, the action taken thereon ?

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE AND IN 
THE DHPARTMENT OF SUPPLY (SHRI 
NIHAR RANJAN LASKAR) : (a) and (b) 
No high powered official team of this 
Ministry has been entrusted with prepara­
tion o f a report for revamping the 
administrative set up of Tea Trading 
Corporation of India. However, the per­
formance of TTCI is Icept under constant 
review and a finance team from the 
Ministry has recently conducted a review 
of the financial and accounting procedures 
of TTCI. Pursuant to this TTCI has 
initiated action to streamline procedures 
and effect improvemenU in financial 
mslagement.
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Income Tax Raids Cooducted in 
Budaun (U.P.)

*381. SHRI MOHAMMAD ASRAR 
AHMAD : Will the Mmister of FINANCE 
be pleased to state : ^

(a) whether any raid was conducted by 
the Income tax department on the pre­
mises, business centres, shops, cold storages 
of certain persons having business in 
Budaun (U.P.) and other places sometimes 
in the middle of July, 1984 ;




